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The Minister of Production (Shri K,
C. Reddy): (a) The daily require-
ment is apout 550 tons. The Coke

Oven Plant is designed to produce 600
tons per day.

(b) Any excess coke available after
keeping sufficient stocks for meeting
emergencies will be sold.

(c) The income from the sale of by-
products obtained in the manufacture
of coke in the Coke Oven Plant is
dependent on many factors, especially
the demand for and the market price
of the products which fluctuate from
time to time. On a rough estimate,
with full production in the Plant, it
is expected that the Company will be
able to market products worth Rs, 20
to 30 lakhs per year.
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The Deputy Minister of Planning
(Shri 8. N. Mishra): (a) No, Sir.

(b) to (d). Do not arise.

l FERTILISERS
148. Pandit Munishwar Datt Upa-
dhyay: Will the Minister of Production
be pleased to state:

(a) the estimated annual consump-
tion of fertilisers in the coming years;
and

(b) the gquantity expected to be
produced by the factories proposed to
be set up in the future?

The Minister of Productoion (Shri K.
C. Reddy): (a) A statement contain-
ing the information is laid on the
Table of the House. [See Appendix
I, annexure No. 49.]

{b) The proposal is to set up addi-
tional manufacturing capacity for
nitrogenous fertilisers which will give

. each year fertilisers of nitrogen con-

tent 1.7 lakh tons (equivalent to about
8 lakh tons of ammonium sulphate).
At a subsequent stage this will have
to be increased to 2.5 lakh tons of
nitrogen per annum.

DRruGs AND PHARMACEUTICALS

149. Shri V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to refer to para. 23(2) at
page 196 of the Progress Report on
the Five Year Plan for 1953-54 and
state:

{(a) the names of firms recommend-
ed by the Licencing Committee for
the production of (i) B.H.C. and
Lindane, (ii) Penicillin, (iii) Strepto-
mycin, and (iv) Yeast Synthetic
drugs with Antidysentric and cardiac
stimulant properties;

(b) what is the role of foreign
capital and foreign collaboration in
each of these schemes; and

(c) how many of these products
will be made in India from basic raw
materials of Indian origin and bow
many from nearly flnished raw-
materials?





